“CENTRAL ADMINISTRAT IVE TRIBUNAL
CALCUTTA BENCH

Ne. R A.595 of 1998
G,A,1477 of 1996
Date of Order : 21.12.1998

Present : Hon'ble Mr,Justice SN, Mllicks Vice-Chairmén,

Han'ble Mr.8.P.Singhs Aministrative Membsr,

CALCUTTA MINT P& ICE STAFF ASSOCIATIIN & ORS.
Vs,

UNION OF INBIR & ORS,
For the applicants s M .P.K,Munsir canssl,

fFor the regpondents ¢ i;'u‘s.Uma Sanyals counsgel,

ORDER

_SONO mlliCk' Vo Cc

We have heard the ld.éwnse; appedring Fer both the
partiss. |
2, Thé applicants have filed an application b;ing M A,595
of 1998 Feor withdrayal of the 6,A,1477 aof 1996, on the greund
stated therein, | | s B
3, The praysr is allewed., The O,A, is dispoged of being
withdraun., M A,595 bf‘_ 1998 &lso stﬂnds.iispoéed of ,
4, No order is passed ag to costs, |
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.. (B.P.Singh) C (S.NNRITT k)
Adminigtrative Msnber ‘ : Vice-Chairman
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